RP(Crl.)No. 626 OF 2002
IN THE SUPREME COURT OF | NDI A

CRI M NAL APPELLATE JURI SDI CTI ON

REVI EW PETI TION (CRL.) NO 626 OF 2002@@
EEEEEEEEEEEEEEEEEEEEEEEEEEEEEEEEEEEEEE

W THa@
CCCC

CRIM NAL M SCELLANEQUS PETI TI ON NO 5258 OF 2002@@

CRIM NAL APPEAL NO 761 OF 2001@@

EEEEEEEEEEEEEEEEEEEEEEEEEEEEEEE
(Death Ref. No.1/01)

Dharnendra Singh @Dharu Singh — ..... Petitioner
Ver sus
State of Bthar ... Respondent

Wth RP(Crl.)627/02 in Crl.A 761/01
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These being review petitions, place these
matters before the concerned Bench after summer
vacati on. W are told that the execution date has
been set for 28th May, 2002, therefore, we stay the
execution till further orders by the regular
Bench.
. SP1
........................ J.
( N. SANTCSH HEGDE )
........................ J.
( S.N. VARI AVA )
NEW DELHI
MAY 24, 2002
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(6600000006600 00006600000006000000060600000066000000660000000;

SUPREME COURT OF I NDI A



RECORD OF PROCEEDI NGS

REVI EW PETI TI ON (CRL.)NO. 626 OF 2002@@
EEEEEEEEEEEEEEEEEEEEEEEEEEEEEEEEEEEE

W TH
CRIM NAL M SC. PETI TI ON NO. 5258 OF 2002

I'N

CRI M NAL APPEAL NO. 761 OF 2001@@
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(DEATH REF. NO. 1/2001

DHARMENDRA SINGH @DHARU SINGH ... .. Peti tioner
Ver sus

STATE OF BIHAR L. Respondent

Wth

REVI EW PETI TI ON (CRL. ) NO. 627/ 2002

W TH CRIM NAL M SC. PETI TI ON NO. 5259/ 2002

IN CRIM NAL APPEAL NO. 761/ 2001( DEATH REF. NO. 1/2001)
(Appln. for stay of execution of death sentence)

Date : 24/05/2002 This Petition was called on for hearing today.

CORAM :
HON BLE MR JUSTI CE N. SANTOSH HEGDE
HON BLE MR JUSTICE S.N. VARI AVA
By Circul ation
........... L I T T T
UPON perusing the papers, the Court nmade the foll ow ng
ORDER
........ e e I
. SP2
These being review petitions, place
matters before the concerned Bench after
vacati on. W are told that the execution date
been set for 28th May, 2002, therefore,
execution till further orders by the regul ar
. SP1

(Pawan Kumar) (Prem Prakash)
Court Master Court Master

(Copy of this order be forwarded to the concerned

authorites forthwith.)

(Signed order is placed on the file)
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we stay the



